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Ladakhi Programme on A, L R.

2921, Shri Kushok Bakuls: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any Ladakhi pro-
gramme is broadcast from All India
Radio, Delhi at present;

(b) if so, the nature of the pro-
gramme broadcast and the number of
Ladakhi people employed on the
work;

(c¢) if not, the reasons therefor; and

(d) the reasons for not broadcasting
programme in Ladakhi Language when
programmes in all the languages are
broadcast from All India Radio, Delhi?

The Minister of Information and

Broadeoasting (Shri K. K. 8hah): (a)
No, 8ir.

(b) Does not arise.

(c) and (d). All India Radio, Delhi,
like any other regional Station of All
India Radio, broadcasts programmes
only in the languages spoken by a
sizable section of the people in the
region,
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Supply of Oils to Bouth Vietnam

2922, Shri Indrajit Gupta:
Shri Bedabrata Barua:
Shri Y. A. Prasad:
Shri N, K, Sanghi:

Will the Minigter of External Aff-
airs be pleased to state:

(a) whether the attention of Gov-
ernment have beea drawn to the Chi-
nese “Hsin-hua” agency report that
India has agreed to send 1,000 tons of
diesel and other oils to South Viet-
nam;

{b) if so, whether the oi' has begun
to be shipped from Cochin port; and

(c) if so, the reasons for permutting

such despatches which can be wused
for military purposes?
The Minister of External Affairs

(Shri M. C. Chagla): (a) Yes, Sir.

(b) The report is completely false
and without any foundation.

(¢) Does not arise.

Emolaments of Armed Forces
Personnel

2923, Bhri Nitiraj Singh Chaudhary:
Will the Minister of Defece be ple-
ased to state:

(a) the monthly emoluments being
paid to Armed Forces personnel sepa-
rately for each cadre and also separa-
tely for all arms;

(b) when this pay was last revised;

(c) whether it is also a fact that
civilian employees of equal and in-
ferior ranks are having more ameni-
ties than armed forces personnel;

(d) whether it Is a fact that civilian
employees have to maintain only ome
establishment, as they live with their
family whereas a person serving in
the Army has invariably to maintain
two establishments; and

(e) whether Governument propase
to revise the pay scale, Dearness Al-
lowance and other emoluments of the
Armed Forces persotmal?





